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(b) Of the above, 7,230 were gm~
plged ip technioal posts « including
those of scientists, engineers, doctors
ss on the 1st January, 1986.

(c) The information is not avalle
able.
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Contracts for Bokaro Civil Works

6457. Shri M, L. Sondhi: Will the
Minuster of Steel, Mineg and Metals
be pleased to state:

(a) whether the variouy civil works
for the Bokaro Steel Projects are
being awarded to the contractors
whose past performance is not satis-
factory; and

(b) 1f 30, whether it has been en-
surey by Government in the national
interest that any of these contracts
shall not be awarded to firms whose
past performance hag not been consi-
dered satisfactory by the Ministry of
Works, Housing and Supply?

The Minister of Stee), Mines aad
Metals (Dr. Chenna Reddy): (a) and
(b), The Standardised Code formulat-
ed by Government for blacklisting





